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FT.3T. 2565(37).—Fr= 1T TLHT 7, T TN AfAad, 1956 (1956 FT 48) (S8 zad za
THTA 3h ATAHAT Fgl TAT g) I g0 3F il ITLIRT (1) F FeT FHT AT T2 AT T F q5F
qREgd ST TSR WAt AT AT AT 6T H.A518-E i@ 03/02/2026, ST 9T & TSI,
FETYTIOT, AT |, @ve 3, IUET (i) F THTAT ¥ T2 off, GTOTSTes ™ ST & qAAaL forel § T TR
248-T UT AAIL-qg HFIA I TFE ATSUTH, ¥ T Ua LHS (Yo FITET §ea1-95 uv) .71, 0.00 &
fr.HT. 7.00 wx AT F7, TeA, YA ST =T & Alw T F U 39 A= ¥ SUTEE
AT ¥ FAfAfSe i &7 oot F  ST9 strers st = i of ;

ST ITh ATEEEAT T TIX Ih ATTHAT T 1T 3F %0l ITLTT (3) & AT qariiE "26/02/2026 Fr
“fa T waFEyw [ERa9]”, 28/03/2026 FT “SIAIR AT 212+ "§ THTTETa faham 3 o ;

STt AT ITTAFHTLT T GRT 3T F dgd IFL A9 I g2 8, e 9 fF=mw & g i
ST 3o w9 | e @,

3580 GI/2026 (1)
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S HETH AT 7 36 STTAHIH il &TeT 39 il STLTT (1) F FATAL H, Fwa T TR I SqAT

faezdre;

qA: A, el TLHIT, TAT ITIAFLT il Ioh RATE TTH T ST U2 ST I<h AT AT =0l &T<T 39
FT ITUTT (1) FIT Y& ARIT FT TN Fd g0, Tg F90T el g o I =T & AHEe g #7

TETh TATS % forw et 36 st =i

ST T, eI LT, S ATATAR AT G727 3T AT ST (2) F SATHLOT § T HTIUT FAT § o6
TH ATIHAAT % TSATH § THF T, I ATLAT H @A RE qH T fFeenml § 776 g sreafeas =9
q Fe T qeh | [fga g ot

ATLAT

TSI TS & AAGL ot § TP TSN 248-T I AAGI-g HF2 I TG qTe919, X9 T T
LHS (& #ITT §&aT1-95 ) .41, 0.00 & f&.#. 7.00 % forg sriw i S a1eft §<=r |aiga staar
AT g g #1 e

[T T AT e

IEEEIGIE R SRS

wHE | gawer || g E || gmA || s sl Raes safeat #1
e T et T THQ || AT
(BRI
)
L1 | 2 || 3 |[ 4 |5 | 6 |
AT T ATH: TAE
i =7 T ST TR |
1 207 EEil T 2 0.0088||1. AT AT A=+ ReaT- 1/72 2. s{iFahi
AT 90T FEAT- 1/18 3. FETET i 4.
ATAAR BedT- 1/72 4. FST TAT ATAA= RedT-
1/72 5. Y19 O ATA=+= 2eql- 1/72 6.
ATt T s ffe- 1/18 7. TsmErar
AT e TEHRTOT FZEET- 1/18 8. THAATE T T
aTed fZeT- 7/18 9. AT T ST BeT-
7/18
2 208 EEil FIETAT 2 || 0.0245|(1. sAf¥ar T ATer=+s BEaT- 1/12 2. Foommeet
ot &, A= medr- 1/12 3. T i
ATAAE [REAT- 1/12 4. YEIT T AT [BedT-
1/12 5. THAATT T $ATHIT AT e dT- 1/3 6.
A T 910 A1 Tgedr- 1/3
3 236 EEil =T 1 || 0.0091||1. St.9rTfeq 9fer F.5@e BEaT- 1/2 2. I997 9t
FaaTT fEeT- 1/2
4 237/297  ||f¥iT FTTAT 0.05||1. rfreT =1 TrHTaT BFT- ot
GIRE:S
5 237/298  ||f¥sfT FTTAT 0.02||1. T&a¥a AT T TaadTe o1 f5edT- 1/2 2.
qraH J&d T TqAAT AT - 1/2
238/296  ||fHsiT EIELW 0.0105||1. sfawE T THSIIAT (G- 07
239 EEil Tl 2 0.0063||1. TfarT =1 TrHTaT BedT- ot
254 EEil EIELW 0.014||1. FATT== GUSAATA [ gATIA FUIAATA
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RFdT- 2/3 2. HiATaET Ifer AAdTIETs T
e 1/3

255

aTel 2

0.04

1. ST O g area Bear- qot

256

0.14

1. ST O g area Bear- qot

11

319/254

. . T

0.0056

1. GATIAE GUSAATA T g AT GUaeare
RT- 2/3 2. HIATeET I AAdTTETE T
e aT- 1/3

12

320/256

. . T

0.01

1. ST O g area Bear- qot

T T ATH: Gl

13

322

0.1219

1. Freist o TR fRem- 1/6 2. =i
TaTateg [REaT- 107/918 3. WaadTe T TaTIg
f2ear- 107/918 4. gy 1= Areefiig e

1/6 5. A= T TaT94g leear- 107/918 6.
THHRAT Il Tolexiig fgedT- 23/306 7. famar

ofe qraa gear- 23/306 8. dHaET T ATgiitg
- 1/6

14

323

0.0427

1. e O g e 6433/6600 2.
YATHATA [ Ao LTH TgedT- 167/6600

15

324

0.0191

1. SFESTRTET ST T et fBedT- 167/3900 2.
=T STHT T ATA=a fged1- 167/3900 3.

STITHE T FH (g [Redr- 71/150 4. qa=es eHT
T =aH @edT- 167/3900 5. A== &THT T

Treher 99T f2eET- 167/3900 6. ATECH I
TTASHAT fRedT- 19/780 7. TSI afe ST
2FT- 5/156 8. THT Ufd = f2edT-
11/260 9. TATET Tfe AT T BeT-
167/1950 10. FLI=+= THT [ AvZATd GedT-

167/3900 11. goefiafie O stifaig - 5/39

16

335

——

0.0383

1. THTLTITHE T geaertdg fZear- 19/308 2.
TR 4g I geaatiyg fZear- 19/308 3.
SEAFAHIT I €. graatig ger- 19/308 4.
TAtaea ity T AT (g fgeaT- 58/231 5.

FATaa<tg T AASNd4g [ZedT- 58/231 6.

F@iavaiitg I siiarg medl- 58/231 7.

TAUTATRE T geawteg fgear- 19/308

17

336

——

0.023

1. FATSHAtdg T [eqarg fgear- 388/1075 2.

TR T geawteg fgedr- 151/2150 3.

TeaSidreg I gvadrdig fReaT- 151/2150 4.
STEAAHIT Il &9, geaerteg fer- 151/2150 5.

TAfava¥ig T AuTS(Id [4g [BedT- 77/645 6.

FATAZL (g T THLS A4 (GedT- 77/645 7.

ATty T TSI 14g (BedT- 77/645 8.

qAuTATHE o gaertdg leedr- 151/2150
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18

339

IRl

et 1

0.0367

1. TR ¥y 7 gratig fear- 8801/36800
2. Tegohia fiig O geaertig f2eaT- 8801/36800
3. STHad FI¥ Ifd &, graatag Fear-
8801/36800 4. fasrar et qfw &, THIT FHATX
e fREmT- 169/9200 5. faw«r ufa Rietst
TETE ¢THT ZedT- 17/3680 6. eqqTe fHg I
zraarfiie fewaT- 8801/36800 7. qiRAT T wfer
TRT T e [BET- 169/9200 8. TSI i
ute TaqaT fig fGer- 37/18400

19

340

T 1

0.0263

1. AT g T gratieg fear- 8801/36800
2. Tegetia fig T geaertie f2eaT- 8801/36800
3. STHad HI¥ Ifd &, gLaatig Fear-
8801/36800 4. fasTy et ufa €. THIE TH
e fRedT- 169/9200 5. fawe ufer F=isr
TETR ¢THT ZEaT- 17/3680 6. aeqqTe fig 1T
zraafiE fRwaT- 8801/36800 7. giRaT T wfer
v FA e f@Fr- 169/9200 8. g3stia #:1X
ofer qaaw &g fBeT- 37/18400

20

341

TRl 1

0.0234

1. AT g T gratizg fBear- 8801/36800
2. Tegoiia fiig I geaertiyg fRear- 8801/36800
3. STHad HI¥ Ifd &, graatg Fear-
8801/36800 4. fasTy et ufa €. THIE THIX
e fR7dT- 169/9200 5. faweT ufer iRl
THTR AT (ReET- 17/3680 6. FeaqTer &g T
FeaatiE fReT- 8801/36800 7. {ieaT T vy
v FA e f@Fr- 169/9200 8. g3stia #:IX
ufer qaaTe f#ig fBer- 37/18400

21

397

T 1

0.0225

1. ATAITHE T geaertag Fear- 2681/12300

2. TRSiIateg I geaatig fger- 2681/12300
3. AT fd graertag Bear- 729/4100 4.

qeAfavaLaIT TAT TSt areg fgedr- 1/82 5.

FATAZTHIT i gETaaidg gedT- 5/164 6.

Weraiig T sraxtag f3eam- 3/82 7. Murerasdt
e TR fFT- 33/820 8. TSI AT
TUrStateg fgedT- 1/82 9. AauTatag T
gravteg fgedT- 2681/12300 10. FISIAhT T
TUTS g faeET- 1/82 11, HATHT 71
TorstiafiE fae- 1/82 12. eXaea T i
Trshia g f2er- 1/82

22

398

FITAT 1

0.0013

1. srATE fife = eeartiz BeT- 8801/36800
2. Tegohia fig O geaertieg f2eaT- 8801/36800
3. STHAd FI¥ Ui &9, geaertig Eer-
8801/36800 4. fasrr et qfe €. THIT FHATX
e fREaT- 169/9200 5. faweT ufe fieis
TETR ¢THT ZedT- 17/3680 6. 9T fHg I

zrarfitz fBeaT- 8801/36800 7. AT T Tfer
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HTLA T TST9A ©

AETTIOT 5

TRrT FHTE e fBET- 169/9200 8. TSI i
ofer qaae &g fBeT- 37/18400

23

400

0.0582

1. T AT T TTLHTATS (edT- 4/5 2.
et O e BeEr- 1/5

24

401

0.0155

1. st O fherare ffear- 1/10 2.
fareravg T geTeTe fgE- 1/10 3. THae o
Tl fREaT- 4/5

25

404

7. q. AR

0.0124

26

405

. 1.

0.0078

27

406

=Te! 1

0.0373

28

420/409

0.0326

1. TATSITAHRIT Tl gerawax gedr- 43/950 2.
AT I st fgear- 47/2280 3.
Arftaes O Estiare fBear- 47/2280 4. F91

afe A BFT- 58/1425 5. FOeasd I
THEIET f5FT- 69/1900 6. FTIaat qid

TrAtE FT- 517/7600 7. TEET T STIergAT
RedT- 1/95 8. AT afe THTEa Fear-
267/3800 9. T ufe [ietsr fgear- 557/3800
10. TNFTFATE T sArasanrer Zer- 43/1900 11.
AT afer TerergaTe fgF- 1/300 12.
STHATTIIH T He<H Bedt- 19/200 13. &ET
AT afe famer=rg guedaTe fBer- 77/950 14.

ATAFAT [T Fhea=T fZe1- 43/3800 15. A=
Tt qeafheny [ReaT- 58/1425 16. AFUEAT T
srorRTer fRET- 43/1900 17. Agraleig T
THTH BF - 41/760 18, HiwTeat afe

et =a fBeaT- 517/7600 19. o =Te™T afd

FeaqT AgdT TedT- 11/950 20. Fivg Feg=T

T giteraes f@eT- 17/950 21. grer=es =

g [RedT- 351/3800 22. gFH=== T
st fgedT- 47/2280

29

435/410

——

0.008

1. s O Strarew fger- ot

30

436/410

——

0.0127

1. TEAT T ZaH0 ZeaT- 1/2 2. fawar afa
Tt fRedT- 1/2

31

437/410

KL

0.0305

1. B TE O Sframew Bear- qot

e T ATH: THIE

32

1172

0.0122

1. fodeg T O AT e o

33

1176

T, 9.

0.0137

1. T qTfersRT THTE fEeaT- ot

34

1183

T, . T

0.0059

1. T qTfersT THTE fBeaT- ot

35

1445/1175

IRl

0.001

1. T qTfersRT T fEeaT- ot
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STH

518

(Frsfi

|

| 0.0124

1. wfar o Fefifg & werT - o

520

Kl

T, . "law

0.0612

1. FATE FHTS HATAT AT ToreT Zear- o

521

. 1.
EICICT

0.0938

1. T qrfersT T fBeaT- ot

522

AT
ITH

0.1054

1. AT O @ Zear- 8779/700000 2.
ALHFHATL T AT FZFaT- 9281/350000 3.
atiE o darfiie REr- 1003/700000 4.
ST fRg T ssfiafg fBeET- 91/2000 5.
qrTiE T ZaTiE e 2389/100000 6.
Fuifeg T Frerta - 113553/700000 7.
TEA{EE T rerEg ffEr- 177253/700000 8.
TIHS g T Hedag faedr- 843/70000 9.
TS tiE T sefafie fa=a- 91/2000 10.
HEgrahi¥ Ofd &9, [eaatig fgear- 8779/700000
11, THATEATA I AARATA T eHT-
1161/50000 12. FewTHg T Wavtdg Ged1-
177253/700000 13. sfeTeeT afe AT
@8- 7107/175000 14, g@={ig T Hgaieg
feT- 843/140000 15. gafazfiz o
TeEtE fEEET- 8779/700000 16. Aadivs e
T WETRE fREET- 843/140000 17. FATAT T
qHT=wE AT FREAT- 6967/350000 18. T0THIT
afer =7 weTTtiE f2eT- 843/140000 19.
o = e et {ET- 6967/350000
20. g T [eaatg BeT-
8779/700000 21. g¥favgig T HgwTHg Bedl-

803/175000

40

525

0.0085

1. THFAT [T FE@H BEqT- 1/3 2. THAT O

qaeH /edT- 1/3 3. gRes 7= gaaw fZer-
1/3

41

535

a5 & .

0.0406

1. STHIAT AT ATAAR BedT- 7/96 2. AHFL T
ATAtag fBEdT- 1/24 3. Fo0IT 9 &9, AT=awg
RFT- 7/96 4. =S AT ATe=+= (BedT- 7/96 5.
TEIT I ATraws [gedT- 7/96 6. TTSTaTaT T
e ffeT- 1/24 7. THEAR O fasor
RFdT- 7/24 8. fomeTadt Tt foraseor fger-

1124 9. FaateE T foraswor Bear- 7/24

42

536

AT 1&
T, .

0.0137

1. STTAT AT ATAAR [BEET- 7/96 2. AHFT T
ATtag "EdT- 1/24 3. Fo0T 9fd &9, ATaaw3
RFdT- 7/96 4. FsT AT A== [ZedT- 7/96 5.
AT I ATAaE [edl- 7/96 6. TSTaTar T
fraamer fRFT- 1/24 7. TREAR O feasor
RdT- 7/24 8. fomeTedET T feraser fBeT-
1/24 9. TaEieE T forasor fBear- 7/24
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43 537 GEL FITAT 1 || 0.0632||1. THITA T I FBEaT- gt
44 538 EEil T, . 0.0258||1. F¥IX qTferT TrHTE Tgedr- ot

EIEIC
45 542 IGEl FIETHT 1 || 0.0426||1. FOrSa T yaTatig Ber- 1/3 2. AgAare

T T REaT- 1/3 3. Hgrafd T T Yaraieg
2eaT- 1/3

46 |543 Fsft FEr 1 | 0.0477|1. & e oft R e e - O |
47 544 EEil EIELN 0.0423|[1. &veet TFEIRT At [ T TAIE fedr- o
48 545 EEil T, T 0.0068||1. 73T qrfersT TrATeE fEear- ot

EIEIE
49 547 GE T, 9. 0.0489|[1. T qTfereT T#TE Fear- o

raTar
150 548 |Fsft | = =z || 0.0282|1. TrerTer o st feT- ot |
51 561 AEET  (RT. q. AT || 0.0275([77S. HYERT
52 |566 [Fe=rd |l w1, == 0.006| [T, wRE |
53 |67 Pt | amet || 0.009||1. T wrfrERT T R ot |
54 1569 | | 7 e || 0,008 7 |
55 570 AYEET ([T q. AT || 0.0127 |77, aH
56 |572 | | 7 == || 0.0417|jwem o zer 1. R oof |
57 573 GEL T . 0.0119|[1. FEFHHAT ARTETAT [ZEAT- T0T F&AT & oy

EICIC
58 |574 IFf |1 || 0.0218]|1. SrverseTE T e - Tof |
59 |575 Pt =1 || 0.0129||1. sErtersreTE T e R Tof |
60 575/1247 ||f<sft T, 9. 0.0142|[1. T qrferet THTe Fear- ot

EIEIC
61 575/1248 |t T . 0.0086||1. THAATE T F[ATA feaT- T

ELEERED

T .

ATETaT &

KL
62 575/1249 ||fAsfT T, T 0.006]|1. 7T qTfersT TrATE fEeaT- ot

EIEIC
63 578 EEil T, . 0.0327||1. 9T qTferT TrHTE fgear- ot

EICIC
64 581 EEil T, . 0.001||1. FRTX qTTerT TrHTE fEear- ot

EIEIC
65 584 EEil T, . ATET || 0.0749||1. 79X qrfersT TrAeTE fFEear- ot

Totalf| 1.8723

[®T. &. RW/JAI/RJ/CE-RO/NH-12012/2025/04/3D]

g e, Aaw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th May, 2026

S.0. 2565(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 518-E Dated:03/02/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction, building (widening to 2 lane/4lane etc.) maintenance, management
and operation of construction of Ramgarh bypass, ROB and LHS at LC-95 from km 0.00 to km 7.00 on Alwar-Nuh
Section of NH-248A in the district of ALWAR in the state of RAJASTHAN

And whereas the substance of the said notification has been published in “The Indian Express” dated
26/02/2026 , “Jaipur Mahanagar Times” dated 28/03/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling within the strecth of land from
km. 0.00 to km. 7.00 for Construction of Ramgarh bypass, ROB and Low Height Subway (LHS) at LC-95 on
Alwar-Nuh Section in the district of ALWAR in the state of RAJASTHAN.

State: RAJASTHAN ||District: ALWAR
SL No. (|Survey/Plot|| Type of Land || Nature of Area Name of Land Owner/Interested Person
Number Land (in
Hectares)
L I 2 I 3 I 4 J s | 6

|Taluk: Ramgarh

|Village: Nangla Balaiya

1 207 Private Dabhari 2 0.0088||1. Anita daughter of Lalchand Part- 1/72 2.
Omkar Navira Sheokaran Part- 1/18 3.
Krishnadevi wife late. Lalchand Part- 1/72 4.
Neeraj daughter of Lalchand Part- 1/72 5. Pradeep
s/o Lalchand Share- 1/72 6. Bimaladevi daughter
of Sheokaran Share- 1/18 7. Rajbala daughter
Sheokaran share- 1/18 8. Ramvatar son of
Shyokaran Yadav Share- 7/18 9. Satveer son of
Sheokaran Part- 7/18

2 208 Private Barani 2 0.0245]|1. Anita daughter of Lalchand Share- 1/12 2.
Krishnadevi wife late. Lalchand share- 1/12 3.
Neeraj daughter of Lalchand Share- 1/12 4.
Pradeep son of Lalchand Share- 1/12 5. Ramvatar
son Sheokaran Ahir share- 1/3 6. Satbir son of
Shyokaran Ahir Share- 1/3

3 236 Private Barani 1 0.0091{|1. J. Shanti wife of K. Zebu Share- 1/2 2. Ranjana
wife Vedbhan share- 1/2
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4

2371297

Private

Barani
Soyam

0.05

1. Ashish son of Ramotar share- complete

237/298

Private

Barani
Soyam

0.02

1.Ishwardev Sharma S/o Ratanlal Sharma Share -
1/2 2. Bhudev s/o Ratanlal Sharma Share - 1/2

|238/296

| |Private

|[Chahi 2

0.0105]

1. Arvind s/o Ramjilal Part- Full

1239

| |Private

||Chahi 2

0.0063]

|1. Ashish son of Ramotar share- complete

254

Private

Chahi 2

0.014

1. Subhash Chand Khandelwal Son of
Harinarayan Khandelwal Share- 2/3 2. Sita Devi
Spouse Laltaprasad Goyal Share- 1/3

255

| |Private

|[Chahi 2

0.04]

|1. Jaipal son of Harisingh Yadav Share- Complete

10

256

Private

Barani
Soyam

0.14

1. Jaipal son of Harisingh Yadav Share- Complete

>

11

319/254

Private

Ge. Mu.
Rasta

0.0056

1. Subhash Chand Khandelwal Son of
Harinarayan Khandelwal Share- 2/3 2. Sita Devi
Spouse Laltaprasad Goyal Share- 1/3

12

320/256

Private

Ge. Mu.
Rasta

0.01

1. Jaipal son of Harisingh Yadav Share- Complete

Village: Sarheta

13

322

Private

Banjad

0.1219

1. Girraj son of Nahar Singh Share- 1/6 2.
Charanjeet son of Pratap Singh Part- 107/918 3.
Madanlal s/o Pratap Singh Part- 107/918 4. Muni
Ram S/o Nahar Singh Share- 1/6 5.
Mahendrakumar son of Pratap Singh, share-
107/918 6. Ramkala wife of Rajendra Singh
share- 23/306 7. Vimala wife of Somdutt share-
23/306 8. Somdutt S/o Nahar Singh Share- 1/6

14

323

Private

banjar

0.0427

1. Gyani Singh S/o Karam Singh Share-
6433/6600 2. Shyamlal son of Lalluram Hissa-
167/6600

15

324

Private

Charagah

0.0191

1. Omprakash Sharma S/O Gokal Part- 167/3900
2. Charan Sharma son of Lalchand share-
167/3900 3. Gyanishinh S/o Karamsingh Share-
71/150 4. Moolchand Sharma son of Chetram
Part- 167/3900 5. Maheshchand Sharma son of
Gokal Sharma Part- 167/3900 6. Yadaram S/o
Ramyjilal Share- 19/780 7. Rajni wife of
Omprakash Share- 5/156 8. Rama wife of
Amirchand Share- 11/260 9. Ramadevi wife of
Gyarsiram Hissa- 167/1950 10. Sureshchand
Sharma son of Nandlal Part- 167/3900 11.
Harmeet Singh S/o Gyani Singh Share- 5/39

16

335

Private

Chahi 1

0.0383

1. Amardeep Singh son of Harvansh Singh Share-
19/308 2. Indrajit Singh son of Harvansh Singh
Share- 19/308 3. Jaswantkaur wife self. Harbansh
Singh Share- 19/308 4. Palvinder Singh Son of
Amarjit Singh Share- 58/231 5. Balwindersinh
son of Amarjitsinh Share- 58/231 6.
Lakhwindersinh Son Amarjitsinh Share- 58/231 7.
Satpal Singh son of Harvansh Singh Share-
19/308

17

336

Private

Chahi 1

0.023

1. Amarjit Singh son of Gurmukh Singh Share-
388/1075 2. Amardeep Singh son of Harvansh
Singh Share- 151/2150 3. Indrajit Singh son of
Harvansh Singh Share- 151/2150 4. Jaswantkaur
wife self. Harbansh Singh Share- 151/2150 5.
Palvinder Singh Son of Amarjit Singh Share-
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77/645 6. Balwindersinh Son of Amarjitsinh
Share- 77/645 7. Lakhwindersinh Son of
Amarjitsinh Share- 77/645 8. Satpal Singh son of
Harvansh Singh Share- 151/2150

18

339

Private

Chahi 1

0.0367

1. Amardeep Singh S/o Harbansh Singh Part-
8801/36800 2. Inderjeet Singh S/o Harbansh
Singh Share- 8801/36800 3. Jaswant Kaur wife of
Late Harbansh Singh Share- 8801/36800 4. Vijay
Lakshmi wife late. Pramod Kumar Mittal Part-
169/9200 5. Vimala wife Girraj Prasad Sharma
Part- 17/3680 6. Satyapal Singh son of Harbansh
Singh Share- 8801/36800 7. Sunita Rani wife of
Pradeep Kumar Mittal Share- 169/9200 8. Surjit
Kaur wife of Satnam Singh, share- 37/18400

19

340

Private

Barani 1

0.0263

1. Amardeep Singh S/o Harbansh Singh Part-
8801/36800 2. Inderjeet Singh S/o Harbansh
Singh Share- 8801/36800 3. Jaswant Kaur wife of
Late Harbansh Singh Share- 8801/36800 4. Vijay
Lakshmi wife late. Pramod Kumar Mittal Part-
169/9200 5. Vimala wife Girraj Prasad Sharma
Part- 17/3680 6. Satyapal Singh son of Harbansh
Singh Share- 8801/36800 7. Sunita Rani wife of
Pradeep Kumar Mittal Share- 169/9200 8. Surjit
Kaur wife of Satnam Singh, share- 37/18400

20

341

Private

Chahi 1

0.0234

1. Amardeep Singh S/o Harbansh Singh Part-
8801/36800 2. Inderjeet Singh S/o Harbansh
Singh Share- 8801/36800 3. Jaswant Kaur wife of
Late Harbansh Singh Share- 8801/36800 4. Vijay
Lakshmi wife late. Pramod Kumar Mittal Part-
169/9200 5. Vimala wife Girraj Prasad Sharma
Part- 17/3680 6. Satyapal Singh son of Harbansh
Singh Share- 8801/36800 7. Sunita Rani wife of
Pradeep Kumar Mittal Share- 169/9200 8. Surjit
Kaur wife of Satnam Singh, share- 37/18400

21

397

Private

Barani 1

0.0225

1. Amardeep Singh S/o Harbansh Singh Share-
2681/12300 2. Indrajit Singh S/o Harbansh Singh
Share- 2681/12300 3. Jaswant Kaur wife of
Harbansh Singh Share- 729/4100 4. Talwinder
Kaur daughter of Ranjit Singh Part- 1/82 5.
Balwinder Kaur wife Sukhwinder Singh Part-
5/164 6. Mahendrasingh son of Indarsingh Part-
3/82 7. Mithlesdevi wife Ramnarayan share-
33/820 8. Rajneesh Kaur daughter of Ranjit Singh
Part- 1/82 9. Satpal Singh S/o Harbansh Singh
Share- 2681/12300 10. Surjit Kaur, daughter of
Ranyjit Singh, share- 1/82 11. Seema Kaur
daughter of Ranjit Singh Part- 1/82 12. Harvansh
Kaur, wife of Ranjit Singh, share- 1/82

22

398

Private

Barani 1

0.0013

1. Amardeep Singh S/o Harbansh Singh Part-
8801/36800 2. Inderjeet Singh S/o Harbansh
Singh Share- 8801/36800 3. Jaswant Kaur wife of
Late Harbansh Singh Share- 8801/36800 4. Vijay
Lakshmi wife late. Pramod Kumar Mittal Part-
169/9200 5. Vimala wife Girraj Prasad Sharma
Part- 17/3680 6. Satyapal Singh son of Harbansh
Singh Share- 8801/36800 7. Sunita Rani wife of
Pradeep Kumar Mittal Share- 169/9200 8. Surjit
Kaur wife of Satnam Singh, share- 37/18400

23

400

| |Private

||banjar

0.0582|(1. Kanhaiyalal son of Gyarsalal Share- 4/5 2.
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|Nandlal son of Ghisaram Share — 1/5 |

24 401 Private banjar 0.0155][1. Girrajprasad son of Kishori Lal Share- 1/10 2.
Dinesh Chand son of Pannalal Share- 1/10 3.
Rambal son of Prabhati, share- 4/5
25 404 Private Ge. Mu. 0.0124|(1. Shri Jain Temple Ramgarh Part- Complete
Chah
26 405 Private Ge, Mu, 0.0078|(1. Shri Jain Temple Ramgarh Part- Complete
Tibara
|27 ”406 ”Private ”Chahi 1 “ 0.0373“1. Shri Jain Temple Ramgarh Part- Complete
28 420/409 Private banjar 0.0326|[1. Amarjeet Kaur wife Harvinder Part- 43/950 2.
Omprakash son of Chinrajilal Part- 47/2280 3.
Omichand son of Chinrajilal share- 47/2280 4.
Kamala wife of Deviram share- 58/1425 5.
Krishnas form, son of Rams form, part - 69/1900
6. Kantidevi wife of Ramsingh Share- 517/7600 7.
Garima daughter of Bhupeshkumar Share- 1/95 8.
Geeta wife of Ramavtar Share- 267/3800 9.
Gomti wife of Girraj Share- 557/3800 10. Naveen
Kumar S/o Om Prakash Share- 43/1900 11.
Nirmala wife Rajeshkumar share- 1/300 12.
Prabhatiram son of Mangalram Share- 19/200 13.
Beena Gupta wife of Dineshchand Khandelwal
Share- 77/950 14. Bhuvaneshkumar son of Surya
Swarup Part- 43/3800 15. Manju wife
Nandkishore part- 58/1425 16. Manish Kumar S/o
Om Prakash Share- 43/1900 17. Mahendrasingh
son of Prabhatiram Part- 41/760 18. Meeradevi
wife of Dulichand Share- 517/7600 19. Suman
Chaudhary wife of Chanderpal Chaudhary Share-
11/950 20. Surendra Malhotra son of Harishchand
Share- 17/950 21. Sureshchand son of Ratansingh
Share- 351/3800 22. Hukamchand son of
Chinrajilal Part- 47/2280
|29 ||435/410 ||Private ||Chahi 1 ” 0.008”1. Vijay son of Jiva Ram, share- full |
30 436/410 Private Chahi 1 0.0127|[1. Nandlal son Devkaran Share- 1/2 2. Bimla wife
of Nandlal Share- 1/2
|31 ||437/410 ||Private ||Chahi 1 ” 0.0305”1. Vinod son of Jiva Ram, share- full |
|Village: Ramgarh |
32 1172 Private Barani 0.0122|[1. Vinodkumar son of Dinanath Part- Full
Uttam
33 1176 Private Ge. Mu. 0.0137||1. Municipality Ramgarh Hissa - Full
Abadi
34 1183 Private Ge. Mu. 0.0059]||1. Municipality Ramgarh Hissa - Full
Rasta
35 1445/1175 ||Private Barani 0.001][1. Municipality Ramgarh Hissa - Full
Uttam
|36 ||518 ||Private ||banjar || 0.0124”1. Temple Shri Narsingh Ji Maharaj Share- Full
37 520 Private Ge. Mu. 0.0612||1. Balai Samaj Manchayat Eastern Rajasthan Part-
Mandir Complete
38 521 Private Ge. Mu. 0.0938|[1. Municipality Ramgarh Hissa - Full
Abadi
39 522 Private Barani 0.1054|[1. Amarjeet son of Gurmukh Singh Share-
Uttam 8779/700000 2. Ashok Kumar son of Loknath
Part- 9281/350000 3. Gurmeet Singh S/o Sewa
Singh Share- 1003/700000 4. Jasveer Singh S/o
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Ajit Singh Share- 91/2000 5. Tara Singh S/o Daya
Singh Share- 2389/100000 6. Durga Singh S/o
Jugal Singh Share- 113553/700000 7. Padam
Singh S/o Jugal Singh Share- 177253/700000 8.
Paramjeet Singh S/o Mahaga Singh Share-
843/70000 9. Manjit Singh S/o Ajit Singh Share-
91/2000 10. Mehndr Kaur wife late. Gurmukh
Singh Part- 8779/700000 11. Rameshwar Dayal
s/o Anandi Lal Part- 1161/50000 12. Laxman
Singh S/o Bhanwar Singh Share- 177253/700000
13. Sheela Devi W/o Lalaram Share-
7107/175000 14. Sukhchain Singh S/o0 Manhga
Singh Share- 843/140000 15. Sukhwinder Singh
son of Gurmukh Singh Part- 8779/700000 16.
Satvindra Singh S/o0 Mahaga Singh Share-
843/140000 17. Sunita Wife Amarchand Sharma
Part- 6967/350000 18. Swarn Kaur, wife of Late
Mahaga Singh, Share- 843/140000 19. Siyaram
son of Dhaniram Sharma Share- 6967/350000 20.
Harvinder Kaur daughter of Gurmukh Singh Part-
8779/700000 21. Harvindra Singh son of Mahaga
Singh, share- 803/175000

Chah

40 525 Private banjar 0.0085|[1. Ramkanwar son of Mukhram Share- 1/3 2.
Rameshwar son of Mukhram Share- 1/3 3.
Hariom son of Mukhram Share- 1/3
41 535 Private Banjar & 0.0406|[1. Anita daughter of Lalchand Part- 7/96 2.
Ge. Mu. Omkar son of Lalsingh Share- 1/24 3. Krishnas
Abadi wife Late. Lalchand Part- 7/96 4. Neeraj daughter
of Lalchand Part- 7/96 5. Pradeep s/o Lalchand
Part- 7/96 6. Rajbala daughter Shivkaran Share-
1/24 7. Ramoutar son of Shivkaran Part- 7/24 8.
Vimaladevi daughter of Shivkaran Share- 1/24 9.
Satbir Singh s/o Shivkaran Part- 7/24
42 536 Private Barani 1 & 0.0137|[1. Anita daughter of Lalchand Part- 7/96 2.
Ge. Mu. Omkar son of Lalsingh Share- 1/24 3. Krishnas
Abadi wife Late. Lalchand Part- 7/96 4. Neeraj daughter
of Lalchand Part- 7/96 5. Pradeep s/o Lalchand
Part- 7/96 6. Rajbala daughter Shivkaran Share-
1/24 7. Ramoutar son of Shivkaran Part- 7/24 8.
Vimaladevi daughter of Shivkaran Share- 1/24 9.
Satbir Singh s/o Shivkaran Part- 7/24
|43 |537 |Private |Barani 1 0.0632”1. Rampal son of Ganga Ram, his share- full
44 538 Private Ge. Mu. 0.0258|[1. Municipality Ramgarh Hissa - Full
Abadi
45 542 Private Barani | 0.0426|[1. Charanjeet S/o Pratap Singh Share- 1/3 2.
Madanlal S/o Pratap Singh Share- 1/3 3.
Mahendrakumar son of Pratap Singh, Share- 1/3
46 543 Private Chahi 1 0.0477|[1. Central Gurdwara Shri Gurusingh Sabha
Ramgarh Share- Full
47 544 Private Chabhi 1 0.0423|[1. Central Gurdwara Shri Gurusingh Sabha
Ramgarh Share- Full
48 545 Private Ge. Mu. 0.0068|[1. Municipality Ramgarh Hissa - Full
Abadi
49 547 Private Ge. Mu. 0.0489]|[1. Municipality Ramgarh Hissa - Full
Abadi
50 548 Private Ge. Mu. 0.0282|[1. Rampal son of Ganga Ram, his share- full
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51 561 Government Ge. Mu. 0.0275(|Raj. Govt.
Nala
52 566 Government Ge. Mu. 0.006(|Raj. Govt.
Rasta
53 567 Private Ge. Mu. 0.009(|1. Municipality Ramgarh Hissa - Full
Bada
54 569 Government Ge. Mu. 0.0088|[Raj. Govt.
Nala
55 570 Government Ge. Mu. 0.0127|[Raj. Govt.
Nala
56 572 Government Ge. Mu. 0.0417|[1. Department of PWD Part- for complete
Sadak organization,
57 573 Private Ge. Mu. 0.0119]|[1. Department of Shikshakhana Part- for the entire
Abadi institution
|58 ||574 ||Private ||Chahi 1 ” 0.0215”1. Jagdish Prasad son of Pannalal Part- Full
|59 ||575 ||Private ||Chahi 1 || 0.0129”1. Jagdish Prasad son of Pannalal Part- Full
60 575/1247 Private Ge. Mu. 0.0142|[1. Municipality Ramgarh Hissa - Full
Abadi
61 575/1248 Private Ge. Mu. 0.0086|[1. Ramavtar S/o Chajjulal Share full
Vanijyak,
Ge. Mu.
Abadi &
Chahi 1
62 575/1249 Private Ge. Mu. 0.006(|1. Municipality Ramgarh Hissa - Full
Abadi
63 578 Private Ge. Mu. 0.0327|[1. Municipality Ramgarh Hissa - Full
Abadi
64 581 Private Ge. Mu. 0.001][1. Municipality Ramgarh Hissa - Full
Abadi
65 584 Private Ge. Mu. 0.0749|[1. Municipality Ramgarh Hissa - Full
Bada
Total]|  1.8723]|
[F. No. RW/JAI/RJ/CE-RO/NH-12012/2025/04/3D ]
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